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Counsel for petitioner is present. OL has filed an application bearing OLR
No.143/2017 seeking permission of the Tribunal to appoint a Chartered Accountant from the
panel maintained by his office for scrutiny of books of accounts and records of the Transferor
Company and also for a direction to the petitioner company to pay the required fee for the

Chartered Accountant by way of Demand Draft. Counsel for petitioner has no objection for

granting permission.

OLR No.143/2017 is allowed. OL is permitted to appoint a Chartered Accountant from
among the panel maintained by his office for the scrutiny of the books of accounts and records
of the Transferor Company and that the petitioner company to pay the required fee of the

Chartered Accountant by way of Demand Draft.
For report, list it on 31.10.2017. None appeared for ROC and RD.
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